Report with reference to order dated 20.10.2022 passed by Hon’ble National Green
Tribunal (N.G.T.), Central Zone Bench, Bhopal in the Original Application No. 80/2022
(CZ), Dharmendra Dhaker V/s Central Ground Water Authority of India & Ors.
Reference:-Hon’ble National Green Tribunal (NGT) Central Zone Bench, Bhopal in
the Original Application No. 80/2022 (CZ), Dharmendra Dhaker V/s Central
Ground Water Authority of India & Ors., passed order on dated 20.10.2022,
mentioned inter-alia :-
1. The grievance of the applicant in this application is extraction of ground water in
Borda Mall near Kapren, District Bundi, Rajasthan without any authority, or
permission to abstract the ground water for industrial use from the competent
authority or from the CGWA.
2. A substantial issue of environment has been raised.
3. Issue notice to the respondents, returnable within four weeks. Respondents are
directed to submit their reply within six weeks through E-filing portal, preferably in
the form of searchable PDF/ OCR Support PDF and not in the form of Image PDF.
4. Applicant is directed to take necessary steps for service to the respondents by
both ways and also on available email.
5. We deem it just and proper to call a report on the matter in issue in present
Original Application, from a Joint Committee consisting of:-
I. One representative or District Collector, Bundi, Rajasthan.
ii. One representative or Central Ground Water Authority.
6. The Committee is directed to visit the place and submit the factual and action
taken report within four weeks. The State PCB will be the nodal agency for
coordination and logistic support.
7. Applicant is directed to supply the copy of the application and relevant

documents to the Committee and Respondent(s) within a week and after



compliance of service, the applicant has to submit an affidavit that the notice and
copy of the application have been served upon the Committee and respondent(s).

8. The report in the matter be filed by the Committee through email at
ngtczbbho-mp@gov.in preferably in the form of searchable PDF/OCR Support PDF

and not in the form of Image PDF.

1. ACTION TAKEN IN COMPLIANCE OF PRESENT ORDER
A. CONSTITUTION OF JOINT COMMITTEE
That District Collector, Bundi has nominated Sub Divisional Magistrate, Keshoraiptan
block, Bundi district as a member vide letter No. Vidhi/2022/206 dated 09/11/2022. Copy

of letter is marked and enclosed at Annexure -A.

That Regional Director, Department of Water Resources River Development & Ganga
Rejuvenation, Central Ground Water Board (CGWB), Western Region, Jaipur has
nominated Member of the Joint Inspection Committee vide letter No. TS01/AAP2022-
23/CGWA/WR2022-647 dated 31/10/2022. Copy of letter is marked and enclosed at
Annexure -B.

That Member Secretary, Rajasthan State Pollution Control Board (RSPCB), Jaipur has
issued an order vide RSPCB Letter No. F.10 (461) RPCB/Legal/NGT/2022/1154-56, dated
09.11.2022 and Regional Officer, RSPCB, Bundi has nominated as Nodal Officer. Copy of

letter is marked and enclosed at Annexure —C.

B. SCOPE OF SITE VISIT/INSPECTION
The scope of joint inspection is related to examine:-
a. Extraction of huge ground water from newly drilled 14 bore wells and expecting to

drill 40 more tube wells



b. Extraction of ground water without any authority, or permission to abstract the
ground water for industrial use from the competent authority or from the CGWA.
c. Asubstantial issue of environment
C. STATUS FOUND DURING JOINT SITE VISIT
In compliance of referred order passed by the Hon’ble Tribunal, following officers were
nominated by concerned departments to visit the site for factual report:
1. Shri, Balbir Singh, Sub-Divisional Magistrate, Keshoraiptan, Bundi district
(Rajasthan).
2. Shri Suresh Kumar Pareek, Scientist D, Central Ground Water Board, Western
Region, Jaipur (Rajasthan).
Ms Nidhi Khandelwal, Environment Enginner and Regional Officer, Rajasthan State

Pollution Control Board, Bundi (Rajasthan) for coordination and logistic support.

The committee has jointly visited M/s Varun Beverages Limited, Hirapur Kapren,
Keshoraipatan block, Bundi district, Rajasthan on dated 14.11.2022. The committee was
accompanied by officials from the local administration and representatives from M/s
Varun Beverages Limited.
Point wise detail of factual status found as per observation of joint inspection and
information collected at site is mentioned herein under:-
1. Extraction of huge ground water from newly drilled 14 bore wells and expecting
to drill 40 more tube wells
a) Compliant made by Mrs Sania Mirza, Corporate, Ward No. 18, Nagar Palika,
Bundi on 10/05/2022 regarding unlimited number of tube wells
constructed/proposed to be constructed by M/s Varun Beverages. Copy

of complaint is marked and enclosed at Annexure -D



b)

Verification was carried out by Patwar Mandal, Adila & Kapren and reported
that total 14 bore wells were found within premises (Point No. 3 of the report
dated 14/7/2022). Copy of report is marked and enclosed at Annexure -E
Station House Officer, Police Department, Kapren has also reported vide report
dated 15/8/2022 that 9-10 tube wells were existing at the time of purchase on
land. Copy of report is marked and enclosed at Annexure —F

In view of discrepancy in reports submitted by Tehsildar (Patwar mandal) and
Station House Officer, Deputy Superintendent of Police & Circle Officer,
Keshoraipatan was directed vide letter No. Nyay/22/4572 dated 21/9/2022
and No. 5110-11 dated 01/11/2022 to submit factual report regarding number
of wells. The report is still awaited. Copy of letters is marked and enclosed at
Annexure -G & Annexure —H.

In view of discrepancy Sub Divisional Magistrate vide letter No. Nyay/22/5250
dated 07/11/2022 also directed Public Health Engineering Department (PHED),
Keshoraipatan to submit factual report on complaint of Shri Harun Pathan.
Copy of letter is marked and enclosed at Annexure -

Assistant Engineer, PHED, Keshoraipatan has submitted report vide letter No.
551 dated 10/11/2022 that 15 Nos. of bore wells/Tube wells are found within
premises of M/s Varun Beverages Limited. Copy of report is marked and

enclosed at Annexure -J

g) Joint committee has visited and observed that 15 Nos. of tube wells/bore well

were found constructed within premises. The details are as follows:

S.No. | Location Latitude | Longitude | Status

1 Near Gate no.1 |25.4150 | 76.0714 Pump installed

2 Road side 25.4146 | 76.0760 No pump installed. Piezometer for

water level monitoring

3 At the back 25.4151 | 76.0690 No pump installed. Piezometer for

corner water level monitoring




S.No. | Location Latitude | Longitude | Status

4 Near storage 25.4156 | 76.0704 Pump installed
pond

5 Near storage 25.4158 | 76.0704 No Pump installed. Recharge
pond structure
Near the building | 25.4171 | 76.0718 Pump installed
Nearthe CC 25.4181 | 76.0717 No Pump installed. Recharge
Plant structure

8 Nearthe CC 25.4185 | 76.0717 Pump installed
Plant

9 Back side of 25.4190 | 76.0732 No pump installed. Piezometer for
Plant water level monitoring

10 Near ETP Plant 25.4191 | 76.0745 Hand Pump installed

11 Behing petrol 25.4207 | 76.0762 No Pump installed. Recharge
pump structure

12 On road side 25.4204 | 76.0780 No Pump installed. Recharge
behind petrol structure
pump

13 In front of the 25.4172 | 76.0747 Abandoned due to construction
plant activity

14 Near the gate 25.4159 | 76.0743 No pump installed. Piezometer for

water level monitoring
15 Near the power |25.4156 |76.0738 No pump installed

House

In addition to above, firm has also constructed a storage pond of about 16000 cubic

meter capacity to collect rain water/de-watered water.

2. Status with respect to illegal withdrawal without valid NOC

a) The firm has applied for No Objection Certificate for ground water

enclosed at Annexure —K

withdrawal of 3844 m*/day on 30/04/2022. Copy of report is marked and

b) The application dated 30/4/2022 was rejected by Central Ground Water

Authority on 02/05/2022 as per CGWA guidelines and Public Notices
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3.

issued from time to time due to non-submission of complete documents.
Copy of rejection letter is marked and enclosed at Annexure -L

The firm has again applied for No Objection Certificate for ground water
withdrawal of 3844 m®/day through 10 existing and 5 proposed tube wells
on 25/08/2022. The application is under process at Central Ground Water
Authority, New Delhi for processing & issuance of NOC. The firm has
already deposited applicable charges for ground water abstraction. Copy of
application is marked and enclosed at Annexure -M

Substantial issue of environment

The firm has constructed piezometer and installed digital water level recorder

(DWLR) for water level monitoring purpose.

4.

A.

Conclusion/findings of joint visit on 14.11.2022

That the firm has applied for No Objection Certificate from Central
Ground Water Authority for ground water withdrawal of 3844 m3/day is
under consideration with CGWA.

That as per complaint several wells were installed in and around the unit,
a total 15 nos. of wells were physically found within premises. The details
are as under:

a. 04 nos. of bore wells (Pumping well) were found fitted with pump
and used for ground water withdrawal for drinking/domestic
purposes. Use of ground water for any commercial activity is not
observed.

b. 04 nos. of wells (Piezometer) fitted with digital water level recorder
(DWLR) for water level monitoring purpose.

c. 04 nos. of wells (wells without pump or DWLR) for ground water
recharge purpose (as reported by the firm).

d. 02 nos. of wells are abandoned/not in use.



. 01 no. well is fitted with Hand pump.

_ The committee has not found any additional physically visible well

within premises.

g. To assess environmental impact by ground water extraction for
commercial activity, the firm has constructed piezometer and
installed digital water level recorder (DWLR) for water level
monitoring purpose.

As observed by the committee it is recommended that:-

(i)  Unit may be directed to install digital flow meter on all pumping tube wells/bore
wells.

(i)  Only rainwater stored in the storage pond should be used for construction activity.

(ifi) ~Since water level is shallow (<4 meter below ground level), de-watered quantity
during excavation for foundation may be reused for construction activity.

(iv) Firm should not extract ground water for commercial purpose without No
Objection Certificate from Central Ground Water Authority.

(v)  The firm should monitor water level and quality in and around industrial premises

for monitor environmental changes.

G ave?
6\4&"@-—————‘;1‘“’1 3=
(Shri (Shri Suresh Kumar Pareek)
Sub Divisional Magistrate, Keshoraipatan, Scientist D,
Bundi district. Central Ground Water Board, Western Region, Jaipur.
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RAJASTHAN STATE POLLUTION CONTROL BOARD
m 4, Institutional Area, Jhalana Doongri, Jaipur.
- Phone: 0141-2716804 Email: member-secretary@rpcb.nic.in

sjasths

No. F.10 (461) RPCB/Legal NGTR2022/ / /5 =56 Date: fé”ﬁ/f?f 27

Regional Officer,
Rajasthan State Pollution Control Board,
Bundi

Sub: - Hon’ble National Green Tribunal order dated 20.10.2022 in Original Application No.
80/2022 Dharmendra Dhaker Vs CGWA & Others.

Sir,

With referénce to above subject matter, it is to inform that the Hon’ble NGT by order dated
20.10.2022 directed inter-alia as follows:-

“5. We deem it just and proper to call a report on the matter in issue in present
Criginal Application, frem a Joint Committee consisting of-

i. One representative or District Collector, Bundi, Rajasthan.

ii. One representative or Central Ground Water Authority.

6. The Committee is directed to visit the place and submit the factual and action

taken report within four weeks. The State PCB will be the nodal agency for
coordination and logistic support.”

You are hereby appointed as Nodal Officer on behalf of RSPCB for coordination and

logistic support to the joint committee. The Hon’ble NGT order dated 20.10.2022 is enclosed
herewith for ready reference.

Enclosed-As above

Yours sincerely,
£
e
(B. Praveen)
Member Secretary gl

Copy to following for information and to take necessary action for ensuring compliance of Hon’ble
NGT order dated 20.10.2022

L. District Collector, Bundi.
2. Regional Director, CGWB, 6-A, Jhalana Doongri, Jaipur.
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11/16/22, 11:34 AM

Welcame: EOWesIR

Department of Water Resources, River Development and Ganga Rejuvenation

Application for Issue of NOC to Abstract Ground Water (NOCAP)

Apnerwnc. Kk
NOCAPIN

Government of India
Ministry of Jal Shakti

Central Ground Water Authority (CGWA)

Previous Login Date Time: 16/11/2022 11.33.12 AM , IP Address: 117.192.202.183 Logout

Application Number : 21-4/17169/RJ/IND/2022

Application Code :

Invastor Request ID :

1. Gaenaral Information:

Walsr Quality: *

Application Type Category/ Type of Application *
(1) Name of Industry *

Is Ranew Applied: *

Is Renewd: *

Address Line 1: *

Address Line 2.

Address Line 3

Stale: "

District: =

SubDistrict: *

Village/Town: *

Latilude *

Longitude ~

Area Type: =

Area Type Catagory: *
Whether Industry is MSME: *
Whather the project falls in Watland Area: *
(i) Communlcation Address
Address Line 1: *

Address Line 2:

Address Line 3:

State: *

District: *

Sub-District;

Pincoda: *

Phone Number with Area Code
Mobile Numbar *

Fax Number.

E-Mail. =

{lv) Sallent Features of tha Industral Adtivity: ©

PACKAGED DRINKING WATER SOLD UNDER TRADEMARKS.

(i) Location Details of the Industrlal Unit- {Attach Appraved Site Plan with Locatlan Map) ($) "

VARUN BEVERAGES LIMITED (VBL OR COMPANY) IS A KEY PLAYER IN BEVERAGE INDUSTRY AND ONE OF THE LARGEST FRANCHISEE OF PEPSICG IN THE WORLD OUTSIDE USA. THE
COMPANY PRODUCTES AND DISTRIBUTES A WIDE RANGE CF CARBONATED SOFT DRINKS (CSDS) AS WELL AS A LARGE SELECTION OF NON- CARBONATED BEVERAGES (NCBS), INCLUDING

() Land Use Detalls of tha Existing / Proposad Industrlal Unit Premises Ownership of the Land :

Regret Letter Piezometer/Telemelry Detail Payment Details

67354

Fresh Water

Baverages

VARUN BEVERAGES LIMITED
MotDefined

NotDefined

HIRAPUR KAPREN
KAPREN
KESHORAIPATAN
RAJASTHAN

BUNDI
KESHORAIPATAN
Keshoraipatan (Rural)
25415830
76.068330 Shn:-'v Latilude & Longitude
Non-Notified

Semi Critical

Na

HIRAPUR KAPREN
KAPREN
KESHORAIPATAN
RAJASTHAN
BUNDI

BUNDI

323301

91-8053705000

kamalkant.sharma@rjcorp in

Land Use Details Existing (sq meter) Proposed {sq matar) Grand Total (sq metar)
Graen Belt Araa 104850.00 104850.00
Open Land 12229.00 12229.00
Road/ Paved Arsa 21260.00 21260.00
Rooftop area of building/ shads 46111.00 46111.00
cgwa-nocin.gov.in/internalUser/ForRestrictedUse rfindustrial/New/IndustrialNewViewApp.aspx ; 1/5




11/16/22, 11:34 AM NOCAPIN
Total 0 184450.00 184450.00

(vi) Drainage in the Area (River/ Nala etc) :*

(vii) Source of Availability of Surface Water for Industrial Use

(Submit Water Availability / Non Availability Certificate): * ($)
(viil) Average Annual Rainfall in the Area (in mm): *
(ix) Townships / Villages (Within 2km Radius of the Industrial Unit): *

(x) Whether Ground Water Utilization for: * NewlIndustry
Date of Commencement :

Date of Expansion :

2.Details of Water

quil (Fresh and % Water Usage):
(Please Enclose Water Flow Chart of Activities and Requirement of Water at each Stage) ($)

(i) Total Water Requirement (a+b+c+d) (malday)
Existing Proposed Total
Water Requirement Details (Fresh Water) (malday)
a) Ground Water Requirement (m*/day): * 0.00 3844.00 3844.00
b). Surface Water Available (Canal, River, Ponds etc.) (m*day): * 0.00 0.00 0.00
c). Water Supply from Any Agency (m*/day): * 0.00 0.00 0.00
Total Fresh Water Requirement : (a+b+c) (malday) 0.00 3844.00 3844.00

d). Recycled Water Usage (m®/day): 0.00 382.00 382.00

Total Water Requirement (a+b+c+d) (m%/day): 0.00 4226.00 4226.00

(i) Breakup of Water Requirement and Usage:

- Existing Proposed Req Total Req No. of O Days ina Annual Requirement
Activity
(m3/day) (m3/day) (m3/day) Year (m3lyear)

Industrial Activity 0.00 3284.00 3284.00 300 985200.00
Residential / Domestic 0.00 72.00 72.00 300 21600.00

Greenbelt Development /Environment 0.00 382.00 382.00 300 114600.00

Maintenance
Other Use 0.00 488.00 488.00 300 146400.00

Grand Total 0.00 4226.00 4226.00 1267800.00

(iii) Breakup of Recycled Water Usage:
(mP/day) (Days) (mPlyear)

a) Total Waste Water Generated : 700.00 300 210000
b). Quantity of Treated Water Available : 382.00

i). Reuse in Industrial Activity : 318.00 300 95400.00

i) Reuse in Greenbelt Development : 382.00 300 114600.00

iii) Other Uses : 0.00 300 0.00
c). Total Treated Water Utilised : 700.00 210000.00

Net Ground Water Requirement: 3844.00 (ma/day)

3 (a). Groundwater Abstraction Structure- Existing
Number of Existing Structures: * 4

Type of Depth to Water Level Horse If so
Year of Depth Diameter Di ge O i [o] i Mode of Lift Whether fitted =~ Whether Permission/
SNo. Structure (Meters below Ground Power of Details
Construction (Meter) (mm) (m3/Hour)  Hours/Day = Days/Year Name with Water Meter Registered with CGWA
Name Level) Pump Thereof

1 Tubewell 2022 150.00 ' 200 4.00 25.00 16 300 Submersible ' 10.00 No No

Pump

2 Tubewell 2022 150.00 200 4.00 25.00 16 300 Submersible ' 10.00 No No

Pump

3 Tubewell 2022 150.00 200 4.00 25.00 16 300 Submersible ' 10.00 No No

Pump

4 Tubewell 2022 150.00 ' 200 4.00 25.00 16 300 Submersible ' 10.00 No No

Pump

3 (b). A ion Structure- Pt

Number of Proposed Structures: * 6

cgwa-nocin.gov.in/InternalUser/ForRestrictedUser/Industrial/New/IndustrialNewViewApp.aspx 2/5



11/16/22, 11:34 AM NOCAPIN

SNo.  Type of Year of Depth Diameter Depth to Water Level Di ge O i [o] i Mode of Lift Horse Whether fitted =~ Whether Permission/ If so

Structure Construction (Meter) (mm) (Meters below Ground (m3/Hour)  Hours/Day = Days/Year Name Power of with Water Meter Registered with CGWA  Details

Name Level) Pump Thereof
1 Tubewell 2022 150.00 ' 200 4.00 25.00 16 300 Submersible ' 10.00 No No
Pump
2 Tubewell 2022 150.00 ' 200 4.00 25.00 16 300 Submersible  10.00 No No
Pump
3 Tubewell 2022 150.00 | 200 4.00 25.00 16 300 Submersible ' 10.00 No No
Pump
4 Tubewell 2022 160.00 200 4.00 25.00 16 300 Submersible ' 10.00 No No
Pump
5 Tubewell 2022 150.00 200 4.00 25.00 16 300 Submersible ' 10.00 No No
Pump
6 Tubewell 2022 150.00 200 4.00 25.00 16 300 Submersible ' 10.00 No No
Pump
4. Groundwater Availability (Please Enclose a Compi ive Report on [of ition in and Around the Area) Appli to ies C ing Greater Than 500 malday.- (%)
Details:
5. Details of Rrainwater Harvesting and Artificial g Proposed / If Ground Water Recharge outside the

Industrial Unit Premises, then provide NOC from the Concerned Authority / Agency if Already implemented, details may be furnished. (Attach Rainwater Harvesting /Artificial Recharge Proposal).-
)

Details:

6. Consent to Operate / Estibilish / Approval Letter from Statutory Bodies viz Ministry of Environment & Forests(MoEF) or State Pollution Control Board(SPCB) or State Level Expert Appraisal
Committee(SEAC) or State Level Environment Impact Assessment Authority(SLEIAA):-* ($)

Letter Number:

a). Attached Consent/ Approval of Government Agency(Previous: Referral Letter )

No Records exist in IndustrialNewReferrall etter

7.Have You Applied Earlier for Groundwater Clearance from CGWA / State Government Agency:

If Yes, so Details thereof with Status:

Processing Fee:
Bharat Kosh Transaction Ref. No: 2904220005772

Bharat Kosh Transaction Date: 29/04/2022

| hereby certify that the data and information furnished above are true to the best of my knowledge and belief and | am aware that if any part of the data / information submitted is found to be false or misleading at

any stage, the application will be rejected outright.

| hereby declare that all the mandatory documents prescribed in the application form have been uploaded and no blank /irrelevant documents have been uploaded. | am also aware that any false/ wrong

submission /uploading of document will lead to rejection of my application without any notice.

Itis to certify that no case related to ground water withdrawal/ contamination is pending against the industry/ project/ unit as on date. Any such case filed against the company/ project/ unit in respect of ground
water withdrawal/ contamination during the pendency of this application shall be immediately brought to the notice of CGWA.

I hereby undertake that in case any environmental compensation/ penalty is imposed on the firm by any statutory authority, I shall comply with the decision of such authority.

1. Application proforma is subject to modification from time to time.

2. Application should be submitted to

Regional Director Central Ground Water Board Western Region,
6-A,

Jhalana Doongri,

JAIPUR, RAJASTHAN - 302004
3. Incomplete application will be summarily rejected.

4. Processing Fee: Rs. 10000.00/- (Rupees Ten Thousand Only)

Filled By EO:

Processing Fee Submitted :
Bharatkosh Details:

Yes Bharat Kosh Transaction Ref. No:- 2904220005772

Bharat Kosh Transaction Dated: 29/04/2022

5. Hard copy of application required: No

cgwa-nocin.gov.in/InternalUser/ForRestrictedUser/Industrial/New/IndustrialNewViewApp.aspx 3/5



11/16/22, 11:34 AM NOCAPIN

6. Ground Water Charges / Quality Ground Water Quality Approved
Ground Water Charge Required: Not Define
Ground Water Charge Recieve: No

Ground Water Charge Amount:

Ground Water Arear Amount:

(7) Environment Compensation Required: NotDefined

Illegal GW Abstraction (From) (To) Quantum Of lllegal GW (m3/d) EC Amount (Rs): Reason for EC Other Reason EC Received
(8) Penalty for non C i of NOC it quired: No

copy of sig and seal should be at il place before submission of application.

Attached Files

A). Affidavit regarding Non-availability of water supply from local government agencies

Sr.No. Attachment Name File Name Download File View File
1 NON AVAILABILITY non availability.jpeg Download View
B). Source Water Availability/N ilability Certifi revious: Source of ilability of Surface Water) : (Refer: 1 (vii))
Sr.No. Attachment Name File Name Download File View File
1 WATER NON-AVAILABILITY water non-availability certificate.jpeg Download View

C). Ground Water Quality Report(Previous: Non-Polluting Effluent) :

Sr.No. Attachment Name File Name Download File View File

1 WATER QUALITY REPORT water quality report.pdf Download View

D). Rain Water Harvesting/Artificial Recharge proposal(Previous: Details of Rainwater Harvesting / Artificial Recharge Measures) : (Refer: 5)

Sr.No. Attachment Name File Name Download File View File

1 RWH Report Request.pdf Download View

E). Impact AssementReport for OCS areas by accredited consultants

Sr.No. Attachment Name File Name Download File View File
1 1A Report Request.pdf Download View
F). Consent to Establish in case of Over Exploited Category No Attachment Found !
G). MSME certificate in case of MSME No Attachment Found !
H). Affidavit in case of drinking/domestic/green belt (OE areas) for industries other than MSME No Attachment Found !
1). Approval from Wetland Authority (in case of project area falling in Wetland zone) No Attachment Found !

J). Bharat Kosh Reciept (Processing Fee) :

Sr.No. Attachment Name File Name Download File View File
1 BHARAT KOSH TransactionReceipt.pdf Download View
K). Bharatkosh reciept/Copy of Demand Draft (Abstraction Charges) No Attachment Found !
L). Bharatkosh reciept/Copy of Demand Draft (Restoration Charges) No Attachment Found !

M). Application with Signature and Seal:

Sr.No. Attachment Name File Name Download File View File
1 APPLICATION FORM Application form.jpg Download Viey
N). Site Plan with Location Map (Previous: Site Plan) : (Refer: 1 (ii)) No Attachment Found !
0). Certified Revenue Sketch : (Refer: 1 (ii)) No Attachment Found !

P). Documents of Ownership / Lease : (Refer: 1 (v)) No Attachment Found !

Q). Water Balance Flow Chart (Previous: Enclose Flow Chart of Activity and Requirement of Water): (Refer: 2)

No Attachment Found !

R). Hydrogeological Report(Previous: Groundwater Availability Report) : (Refer: 4) No Attachment Found !

S). Authorization Letter (Previous:Authorization): No Attachment Found !

cgwa-nocin.gov.in/InternalUser/ForRestrictedUser/Industrial/New/IndustrialNewViewApp.aspx 4/5



11/16/22, 11:34 AM NOCAPIN

T). Extra Attachment : No Attachment Found !

U). Scanned Industrial Application : No Attachment Found !
V). Penalty : No Attachment Found !

Application Submitted By: Varun1230
Application Submitted On: 30/04/2022
Associated User: Varun1230

cgwa-nocin.gov.in/InternalUser/ForRestrictedUser/Industrial/New/IndustrialNewViewApp.aspx 5/5
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Government of India
Ministry of Jal Shakiti
Department of Water Resources,
River Development & Ganga Rejuvenation
Central Ground Water Authority

(e Fentt 3g @ wm)

Regret Letter for Ground Water Withdrawal
Project Name: ‘Varun Beverages Limited
Project Address: Hirapur Kapren, Kapren, Keshoraipatan
Village: Keshoraipatan (rural) Block: Keshoraipatan
District: Bundi State: Rajasthan
Pin Code:
Communication Address: Hirapur Kapren, Kapren, Keshoraipatan, Bundi, Bundi, Rajasthan - 323301

Address of CGWB Regional Office : Central Ground Water Board Western Region, 6-a, Jhalana Doongri, Jaipur,
Rajasthan - 302004

1. Application No.: 21-4/17169/RJ/IND/2022 2. Category: Semi Critical
(GWRE 2020)

3. Project Status: New Project

Sir,

Please refer to your above mentioned Application.The Application is here by, rejected because of non fulfillment of the
criteria /documents as per CGWA Guideline, 2020 despite repeated reminders.Further, this is to inform that withdrawal of
ground by the firm without valid NOC will be treated as illegal and the firm shall be liable for penal action as per Notified
Guidelines, 2020 (S.0. 3289(E).

This is an auto generated document & need not to be signed.

18/11, SR B9, RS I8, 7% fawft - 110011 7 18/11, Jamnagar House, Mansingh Road, New Delhi-110011
Phone: (011) 23383561 Fax: 23382051, 23386743
Website: cgwa-noc.gov.in

Tt T - S g9

SAVE WATER - SAVE LIFE




11/18/22, 11:38 AM

Welcome: EOWastR

Previous Login Date Time: 16/11/2022 11:33.12 AM . IP Address: 117.192 207 183

NOCAPIN

Government of India
Ministry of Jal Shakti

Department of Water Resources, River Development and Ganga Rejuvenation
Central Ground Water Authority (CGWA)

Application for Issue of NOC to Abstract Ground Water (NOCAP)

Ann ¢peyre - M

Logout

Application Numbar ; 21-4/17552/RJ/IND{2022
Application Code :
Investor Request |D ;
1. General Information:
Watar Quality: *

Application Typa Categary! Type of Appiication: *

(1) Name of Industry: *
Is Ranew Applied: *

Is Renewd *

Address Line 1:*

Address Line 2:

Address Line 3:

Stala: *

Dislrict: =

Sub-District: *

VillageiTown: =

Latilude *

Lengitude ~

Area Type: =

Araa Type Category: *
Whather industry |s MSME: *
Whather the project falls in Wetland Area: *
(I} Communication Addrass
Address Line 1: *

Address Line 2:

Address Line 2:

State: *

District: *

Sub-District:

Pincade:

Phone Number with Area Coda:
Mobile Number- =

Fax Numbar.

E-Mail; *

(iv) Sallant Features of the Industrial Actlvity: *

Varun Beverages Limited (VBL or Company) Is a key player In bavarage Industry and one of the largest franchis

Einal Evaluation Piezometer/Telemetry Detail

Frash Water

Beveragss

VARUN BEVERAGES LIMITED

NotDsfined

NolDefined

{Il) Location Details of the Industrial Unit= {Attach Appraved Ske Plan with Lacation Map) ($) *

VILLAGE HIRAPUR AND KAPREN

KESHORAIPATAN

RAJASTHAN

BUNDI

KESHORAIPATAN

Heerapur

25417316

76.072438 Show Latilude & Longituda
Non-Notified

Seml Critical

No

No

HIRAPUR AND KAPREN
KESHORAIPATAN
KESHORAIPATAN
RAJASTHAN

BUNDI
KESHORAIPATAN

323201

91-8053705000

kamalkant.sharma@ricorp.in

ee of PepsiCo In the world [outside USA). The Company produces and distributes a wida range cf

carbonated soft drinks (CSDs), as well as a large selection of non-carbonatad beveragas (NCBs), Including packaged drinking water sold under trademarks

(v} Land Use Details of the Existing / Proposed Industrial Unit Premises Ownership of the Land :

Land Use Detalls Existing (sq metar) Propesed (sq matar)
Grean Belt Area 184350.00 194350.00
QOpen Land 12228.00 12229.00
Road! Paved Area 21260.00 - '21260.00
Rooftop area of building/ sheds 46111.50 46111.50

cgwa-nocin.gov.in/internalUser/ForRestrictedUser/Industrial/New/ IndustrialNewViewApp.aspx

Grand Total {sq meter)

Paymen! Details

1/5




11/16/22, 11:39 AM NOCAPIN

Total [ 273950.50 273950.50
(vi) Drainage in the Area (River/ Nala etc) :*
(vii) Source of Availability of Surface Water for Industrial Use
(Submit Water Availability / Non Availability Certificate): * ($)
(viii) Average Annual Rainfall in the Area (in mm): *
(ix) Townships / Villages (Within 2km Radius of the Industrial Unit): *
(x) Whether Ground Water Utilization for: * NewIndustry
Date of Commencement :
Date of Expansion :
2.Details of Water Requi (Fresh and % Water Usage):
(Please Enclose Water Flow Chart of Activities and Requirement of Water at each Stage) ($)
(i) Total Water Requirement (a+b+c+d) (malday)
Existing Proposed Total
Water Requirement Details (Fresh Water) (malday)
a) Ground Water Requirement (m*/day): * 0.00 3844.00 3844.00
b). Surface Water Available (Canal, River, Ponds etc.) (m*day): * 0.00 0.00 0.00
c). Water Supply from Any Agency (m*/day): * 0.00 0.00 0.00
Total Fresh Water Requirement : (a+b+c) (malday) 0.00 3844.00 3844.00
d). Recycled Water Usage (malday): 0.00 625.00 625.00
Total Water Requirement (a+b+c+d) (m:‘/day): 0.00 4469.00 4469.00
(ii) Breakup of Water Requirement and Usage:
Activi Existing Requirement Proposed Requi Total Requi No. of O i Daysina Annual Requirement
ctivity
(m3/day) (m3/day) (m3/day) Year (m3lyear)
Industrial Activity 0.00 3962.00 3962.00 300 1188600.00
Residential / Domestic 0.00 72.00 72.00 300 21600.00
Greenbelt Development /Environment 0.00 425.00 425.00 300 127500.00
Maintenance
Other Use 0.00 10.00 10.00 300 3000.00
Grand Total 0.00 4469.00 4469.00 1340700.00
(iii) Breakup of Recycled Water Usage:
(mPIday) (Days) (mPlyear)
a) Total Waste Water Generated : 382.00 300 114600
b). Quantity of Treated Water Available : 625.00
i). Reuse in Industrial Activity : 190.00 300 57000.00
i) Reuse in Greenbelt Development : 425.00 300 127500.00
iii) Other Uses : 10.00 300 3000.00
c). Total Treated Water Utilised : 625.00 187500.00
Net Ground Water Requirement: 3844.00 (ma/day)
3 (a). Groundwater Abstraction Structure- Existing
Number of Existing Structures: * 10
Type of Depth to Water Level Horse If so
Year of Depth Diameter. Discharge Operational Operational Mode of Lift Whether fitted =~ Whether Permission/
SNo. Structure (Meters below Ground Power of Details
Construction (Meter) (mm) (m3/Hour) Hours/Day Days/Year Name with Water Meter Registered with CGWA
Name Level) Pump Thereof
1 Tubewell 2022 40.00 150 2.00 15.00 15 300 Submersible ' 7.50 No No
Pump
2 Tubewell 2022 40.00 150 240 15.00 15 300 Submersible ' 7.50 No No
Pump
3 Tubewell 2022 40.00 150 1.90 15.00 15 300 Submersible ' 7.50 No No
Pump
4 Tubewell 2022 40.00 150 2.70 15.00 15 300 Submersible ' 7.50 No No
Pump
5 Tubewell 2022 40.00 150 2.50 16.00 15 300 Submersible ' 7.50 No No
Pump
6 Tubewell 2022 40.00 150 2.40 16.00 15 300 Submersible ' 7.50 No No
Pump

cgwa-nocin.gov.in/InternalUser/ForRestrictedUser/Industrial/New/IndustrialNewViewApp.aspx 2/5



11/16/22, 11:39 AM NOCAPIN

7 Tubewell 2022 40.00 150 2.90 16.00 16 300 Submersible ' 7.50 No No
Pump
8 Tubewell 2022 40.00 150 3.10 16.00 16 300 Submersible ' 7.50 No No
Pump
9 Tubewell 2022 40.00 150 2.50 16.00 16 300 Submersible ' 7.50 No No
Pump
10 | Tubewell 2022 40.00 150 2.30 16.00 16 300 Submersible | 7.50 No No
Pump
3 (b). Groundwater Abstraction Structure- Proposed
Number of Proposed Structures: * 5
Type of Depth to Water Level Horse If so
Year of Depth Diameter Discharge Operational Operational Mode of Lift Whether fitted =~ Whether Permission/
SNo. Structure (Meters below Ground Power of Details
Construction (Meter) (mm) (m3/Hour) Hours/Day Days/Year Name with Water Meter Registered with CGWA
Name Level) Pump Thereof
1 Tubewell 2022 40.00 150 3.00 18.00 16 300 Submersible ' 7.50 No No
Pump
2 Tubewell 2022 40.00 150 3.00 18.00 16 300 Submersible ' 7.50 No No
Pump
3 Tubewell 2022 40.00 150 3.00 18.00 16 300 Submersible ' 7.50 No No
Pump
4 Tubewell 2022 40.00 150 3.00 18.00 16 300 Submersible | 7.50 No No
Pump
5 Tubewell 2022 40.00 150 3.00 18.00 16 300 Submersible ' 7.50 No No
Pump
4, Groundwater Availability (Please Enclose a Compi ive Report on Condition in and Around the Area) Appli to ies Ci ing Greater Than 500 malday.- (%)
Details:
5. Details of Rrainwater Harvesting and Artificial Recharge Proposed / If Ground Water Recharge outside the

Industrial Unit Premises, then provide NOC from the Concerned Authority / Agency if Already implemented, details may be furnished. (Attach Rainwater Harvesting /Artificial Recharge Proposal).-
©)

Details:

6. Consent to Operate / Estibilish / Approval Letter from Statutory Bodies viz Ministry of i & ) or State Pollution Control B) or State Level Expert Appraisal

Committee(SEAC) or State Level Environment Impact Assessment Authority(SLEIAA):-* (3)

Letter Number:

a). Attached Consent/ Approval of Government Agency(Previous: Referral Letter )

No Records exist in IndustrialNewReferrall etter

7. Have You Applied Earlier for Groundwater Clearance from CGWA / State Government Agency:

If Yes, so Details thereof with Status:

YES, WE WERE APPLIED WITH APPLICATION NO 21-4/17169/RJ/IND/2022. IT WAS REJECTED because of non fulfillment of the

criteria /documents as per CGWA Guideline.

Processing Fee:
Bharat Kosh Transaction Ref. No:

Bharat Kosh Transaction Date:

| hereby certify that the data and information furnished above are true to the best of my knowledge and belief and | am aware that if any part of the data / information submitted is found to be false or misleading at

any stage, the application will be rejected outright.

| hereby declare that all the mandatory documents prescribed in the application form have been uploaded and no blank firrelevant documents have been uploaded. | am also aware that any false/ wrong

submission /uploading of document will lead to rejection of my application without any notice.

Itis to certify that no case related to ground water withdrawal/ contamination is pending against the industry/ project/ unit as on date. Any such case filed against the company/ project/ unit in respect of ground

water withdrawal/ contamination during the pendency of this application shall be immediately brought to the notice of CGWA.

| hereby undertake that in case any environmental compensation/ penalty is imposed on the firm by any statutory authority, | shall comply with the decision of such authority.

1. Application proforma is subject to modification from time to time.

2. Application should be submitted to

Regional Director Central Ground Water Board Western Region,
6-A,

Jhalana Doongri,

JAIPUR, RAJASTHAN - 302004

cgwa-nocin.gov.in/InternalUser/ForRestrictedUser/Industrial/New/IndustrialNewViewApp.aspx 3/5
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3. Incomplete application will be summarily rejected.
4. Processing Fee: Rs. 10000.00/- (Rupees Ten Thousand Only)
Filled By EO:
Processing Fee Submitted : Bharatkosh Details:
Bharat Kosh Transaction Ref. No-
Bharat Kosh Transaction Dated:
DD Details:
Yes
DD No:
DD Dated:
Bank Name:
In Favour Of:
5. Hard copy of application required: No
6. Ground Water Charges / Quality Ground Water Quality Approved
Ground Water Charge Required: Not Define
Ground Water Charge Recieve: No
Ground Water Charge Amount:
Ground Water Arear Amount:
(7) Environment Compensation Required: NotDefined
llegal GW Abstraction (From) (To) Quantum Of lllegal GW (m3/d) EC Amount (Rs): Reason for EC Other Reason EC Received
(8) Penalty for non C I of NOC iti quired: No
copy of si and seal should be at il place before submission of application.
Attached Files
A). Affidavit regarding Non-availability of water supply from local government agencies No Attachment Found !
B). Source Water ilabili ilability Certifi revious: Source of Availability of Surface Water) : (Refer: 1 (vii))
Sr.No. Attachment Name File Name Download File View File
1 WATER NON AVAILABILITY CERTIFICATE water non-availability certificate.jpeg Download View
C). Ground Water Quality Report(Previous: Non-Polluting Effluent) :
Sr.No. Attachment Name File Name Download File View File
1 GROUND WATER QUALITY REPORT water quality report.pdf Download View
D). Rain Water Harvesting/Artificial Recharge proposal(Previous: Details of Rainwater Harvesting / Artificial Recharge Measures) : (Refer: 5)
Sr.No. Attachment Name File Name Download File View File
1 RAIN WATER HARVESTING REPORT AR REPORT VBL KOTA pdf Download View
E). Impact AssementReport for OCS areas by accredited consultants
Sr.No. Attachment Name File Name Download File View File
1 GW IMPACT ASSESSMENT WITH MODELLING GW IMPACT ASSESSMENT WITH MODELLING.pdf Download View
F). Consent to Establish in case of Over Exploited Category
Sr.No. Attachment Name File Name Download File View File
1 CTE AIR Submitted AIR CTE Application BUNDI Plant.pdf Download View
2 CTE WATER Submitted Water CTE Application BUNDI Plant.pdf Download View
G). MSME certificate in case of MSME No Attachment Found !
H). Affidavit in case of drinking/domestic/green belt (OE areas) for industries other than MSME No Attachment Found !
1). Approval from Wetland Authority (in case of project area falling in Wetland zone) No Attachment Found !
J). Bharat Kosh Reciept (Processing Fee) :
Sr.No. Attachment Name File Name Download File View File
1 BHARAT KOSH PAYMENT TransactionReceipt.pdf Download View
K). Bharatkosh reciept/Copy of Demand Draft (Abstraction Charges) No Attachment Found !
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L). Bharatkosh reciept/Copy of Demand Draft (Restoration Charges)

M). Application with Signature and Seal:

Sr.No. Attachment Name

1 APPLICATION WITH SIGNATURE

N). Site Plan with Location Map (Previous: Site Plan) : (Refer: 1 (ii))
0). Certified Revenue Sketch : (Refer: 1 (ii))

P). Documents of Ownership / Lease : (Refer: 1 (v)) No Attachment Found !

No Attachment Found !

S). Authorization Letter (Previous:Authorization):

U). Scanned Industrial Application :

Application Submitted By:
Application Submitted On:

Associated User:

R). Hydrogeological Report(Previous: Groundwater Availability Report) : (Refer: 4)

V). Penalty : No Attachment Found !

NOCAPIN

No Attachment Found !

File Name

cgwa application with signature.pdf

No Attachment Found !

No Attachment Found !

Q). Water Balance Flow Chart (Previous: Enclose Flow Chart of Activity and Requirement of Water): (Refer: 2)

No Attachment Found !

T). Extra Attachment : No Attachment Found !

No Attachment Found |

Varun1230

25/08/2022

Varun1230

No Attachment Found !

Download File View File

Download ~ View
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Pumping well abandoned/not in use
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